25 Oral 'Ahh;‘.iz}'i' :

thn 1 say ‘deservmg cases’, it is a

qucstion of makmg a judgment and natu-

rally when it is a questian of making. a
judgment, it does have an element of d's-
- cretion—discretion in the sense that he has
to take into account the wear and tear of
a second-hand wvehicles. Naturally he has
to take the responsibility. 1 cannot say
that he has no discretion to decide about it
But, if the hon Member ha-. got any speci-
fic cases of complaints, I am prepated to
ook into thém.

SHRI H. K. L. BHAGAT : 1 quite
see that there is an element of discretion.
But I want to bring to his notice that in
most of the Banks in Delhi, for a second-
hand vehicle, even if it is only one year or
two years old, loans are being denied to the
small operators. Will some general inst-
ructions and principles be issued to the
Banks ?

SHRI YESHWANTRAO CHAVAN
1 will look into - the general problem, but I
do not know what specific nstructions
can be issued. 1 can certainly tell them
that they should look into them sympathe-

tically. Morc than that I can’t say
anything.
MR. SPEAKER The next question

is also a similar one. That can also be

taken up along with this.

Loans to small traders by Nationa-
lised Banks.

*433. SHRI PILOO MODY : Wil
the Minister of FINANCE be pleased to
state ;

(a) whether the nationalised banks,
including the State Bank of India, used to
advance loans to small traders to enable
them to expand their business;

(b) . whether such loans have either
been stopped or substantially curtailed;
and :

(c) if 50, the reasons thereof ?

THB MINISTER OF FINANCE (SHRI

YESHWANTRAO CHAVAN) : - (a) Public
sector barks #re continuing to- grant credit

to small traders for . thm genume bmmess .

roqusremnts.
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(b) No Sir.

{c) Does not arise.

SHRI PILOO MODY : Do 1 take it
that the Minister says that there has beeh
no decline in the advances to the small.
scale tradersor is it that consistent  with
the funds available these traders are getting
less than they used to get, because my
information is that there has been a consi.
derable decline in bank credit, particularly,
to the smll scale sector and very often to
the point, at wnich he cannot carry.
through his activies _till the next loan
becomes available ?

SHRI YESHWANTRAO CHAVAN

1 do not understand how the hon. Member
has got this :mpression that it is declining.
1 can say that at the end of june I97i,
the number of borrow accounts of all public
sector banks taken together was 1,46,398
with an outstanding of Rs. 72.66 crores.
Therefore, itcan be seen that as a matter
of fact, the number is increasing.

SHRI PILOO MODY : In the initial
stages, after the nationalisation of banks,
thee was a tremendous spurt in this acti-
vity which is granted, But later on as a
result of the paucity of funds what has
happened is that the number of accounts
and the amount of money loaned have
shrunk so drastically that it is difficult for
these traders to continue with their business,
much less to expand them. Today, any
banks that you go to borrow money from
anywhere will tell you that they hive no
funds. This is something that 1 am bring-
ing to the notice of the hon. Minister. If
the hon. Minister has ‘any statistics, he
might qume them.

SHR1 YESHWANTRAO CHAVAN
I have got certatin statistics and I would -
like to-quote them. All the .public scctor
banks have been financing retail trade,.and
the data for advarces are maintained. under
the caetgory of retail trade and’ small busi-
n ss.  Under this category, the nuinber of
accounts in respect of ‘public sector banks
has gone up from 28,037 as at the ‘end of
June, 1969 to 1,46,398 as at the end of -
1971, “'which “indicates a fivefold |
increase. So, how can ‘the hon. quber B
savthatthcyhavebemnqlwwd? o :
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SHRI SHYAMNANDAN MISHRA
.'Whnt ia the amount’ per capita?

SHRI PILOO MODY ;- ‘Does he have
any tentative figures thereafter ?

% SHRI YESHWANTRAO CHAVAN ;
The outstandings have gone up during the
same period from Rs. 19.°2 crores to Rs.
72.66 crores indicating a fourfold increase.
The average per account as at the end of
Junig, ‘1971 was Rs. 5000.

~ SHRI R. S, PANDEY : There are two
kinds of small traders ; one category con-
sists of those who luvc got their establish-
ments such as shops etc., and the other
is the category of small hawkers. May
1 know whether the hon. Minister has given
any direction 10 the banks to give loans
to the hawkers because they have nothing
to pledge ? Those peaple are selling goods
on the footpaths. They are to be sup-
ported much more than those who have got
their establishments and who are getting
credit facilities from the wholesalers ?

SHRI YESHWANTRAD CHAVAN
I think hawkers are also certainly inclu-
ded in the neglected sector, and it depends
upon preparing a proper scheme.

‘SHRI R. S. PANDEY They are
selling things on the foot-path and very
often the police are after them.

SHRI YESHWANTRAO CHAVAN :
Sometimes they may do unauthorised thing
for which they may be prosecuted.
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THE ‘MINISTER OF STATE
(DEFENCE ?RODUCTIDN) ‘IN THE
MINISTRY OF DEFENCE (SHRI VlDYA-
CHARAN SHUKLA : (a) and (b) : From
1962 Pakistan had been in forcible occu-
pation of certain areas in Lathitilla-
Dumabari, including a portion of lhe
Pathini Tea Estate, sn Assam.

() The boundary in this area has
not been finally demarcated. OQur attempts
to get the boundary demarcation finalised
in consultation with the Pakistan Govern-
ment, have so far been infructuous.
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